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tN THE HIGH COURT FOR THE STATE OF TELANGANA.;r-
AT HYDERABAD

THURSDAY, THE TWENTY FIRST DAY OF NOVEMBER
TWO THOUSAND AND TWENTYFOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J. SREENIVAS RAO

lA NO: 2 OF 2024
IN

WRIT APPEAL NO: 979 OF 2024

Between:
BiradarDevidas,s/oGanapatRao,Agedabout3Tyears,Occ'.Business'
Rl/o.H.No.7-l62,SriRamColony,JaiPallyVillage,BalapurMandal'Kanga
ReddY District' 

...APPELLANT
AND

'l.TheStateofTelangana,RepbySpecialChiefSecretary,Departrnentof
Energy, Telangana Secretaiiat Build ing, Hyderabad'

2.TheTelanganaStateSouthernPowerDistributionCompanyLimite4.Rep.by
its Chairmln and Managing Director, 6-1-50, Mint Compound, HyderaDad'

...RESPONDENTS

petitionundersectionorder-lX,Rule-gofcPCprayingthatinthe
circumstances stated in the affidavit filed in support of the petition, the High court

may be pleased restore the Writ Appeal 979 of 2O24 /

This petition coming on for hearing, upon perusing the petition and

affidavit f iled in support thereof and upon reading the order dated 19-08-2024 in

W.A.No.gTgof2024anduponhearingtheargumentsofSRlSYEDlLlYAS,
Counsel for the Petitioner and GP FoR ENERGY, appearing for Respondent No.1

& SRI R. VTNOD REDDY, SC FOR TSSPDCL, appearing for Respondent No 2'

and the Court made the following: ORDER

"Mr. Syed lliyas, Learned counsel for the appellant'

Heard on l.A. No.2 ol 2024.

For the reasons stated in the application, duly supported by an

affidavit, the order dated 19.08.2024 is recalled and w.A.No.979 0f 2024 is

restored to file.
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The interlocutcry application accordingly is allowed.,,
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HIGH COURT

DATED:2111112024

JUDGMENT

l.A. No.2 OF 21124
IN
WA.No.979 ot 2024

ALLOWING THE l.A. No.2 ot 2024 &
RESTORING T]HE W.A. TO ITS FILE
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